
3381  Written Antwers  JUNE 29, 1M7 Wiitton Answers  8382

Agfatint Cammtflsfaneri of income-tax

4118. Shri Beni Shank ©r Sharma:
Will the Minister of Finance be pleas­
ed to state:

(a) whether it is a fact that the 
scale of pay of Assistant Commis­
sioners of Income-tax is from Rs. 1,100 
U> Rs. 1,600 while that of the officers 
of corresponding rank in other Cen­
tral Services is from Rs. 1,300 to 
Rs. 1,600; and

(b) if so, the reasons therefor7

The Depoly Prime Minister and 
Minister of Finance (Shri Morarji
Des&i): (a) Yes, Sir, m respect of tne 
first part. Regarding the second part 
it is not clear as to which grades of 
officers in the Central Services are in 
view.

(b) The pay scale of Assistant Com­
missioners was fixed at Rs. 1,100-50- 
1,400 on the recommendations of the 
Second Pay Commission. Later, it 
was revised to Rs 1,100-50-1,300-60- 
1,600 having regard to the duties and 
responsibilities of Assistant Commis­
sioners of Income-tax.

Deputation of Personnel of Income-tax 
Service

4019. Shri Beni Shanker Sharma:
Will the Minister of Finance be 
pleased to state:

(a) whether it is a fact that no 
officer is drawn on deputation to the 
Government of India from the Income- 
tax Service whereas a considerable 
number is drawn from the Audit and 
Defence Accounts Department; and

<b) if so, the reasons therefor?

The Deputy Prime Minister and 
Minister of Finance (Shrt Morarji 
Desal): (a) No, Sir. At present, 89 
officers from Income-tax Service are 
on deputation. Out of these, 80 are 
on deputation to various officers of 
the Government of India and nine are 
on deputation to various Corpora­
tions /Commissions etc.

(b) Does not arise.

Central Control Board for XdtMd 
Hydro-Etocrtric Project

40W. Shri Vasnderan Nair;
Shri C. Janardhanan:
Shri P. C. Adlchan;

Will the Minister of Irrigation and 
Tower be pleased to state.

(a) whether any final decision has 
been taken regarding the constitution 
of a Central Control Board for the 
Idikki Hydro-Electric Project; and

(b) whether it is a fact that the 
Kerala Government and Electricity 
Board are not favourably inclined 
towards this idea of a Central Control 
Board?

The Minister of Irrigation and Power
(Dr. K. U Rao): (a) and (b). The
question of constituting a Control 
Boaid comprising representatives of 
State and Central Governments for 
the Idikki Hydro-Electric Project 
is under active consideration in con­
sultation with the Government of 
Kerala.
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Crowing of Crops In Bungalow Land* 
In Delhi

48ZL Shri Kanteshwar Singh:
Shri |A~ Smdhaian:
Shri Shrichand Goel:
Shri K. M. Madhukar:

Will the Minister of Works, Hom­
ing and Supply be pleased to state:

(a) whether Government are pro­
posing to press the residents of bun­
galows In Delhi to utilize their vacant 
lands for growing suitable crops, and

(b) if so, in what way and since 
when’

The Depot? Minister In the Minis­
try of Work*, Housing and Supply
(Shri Iqtol Singh): (a) and (b).
Following the late Prime Minister Shri 
1*1 Bahadur Shastrl’s broadcast to the 
nation in October. 1965 that, during 
the emergency, all available land 
•hould be cultivated tor growing ft>od- 
gniaB, it was decided that the Direc­
tor of Horticulture, CP.W.D. Should,

with the consent of the Ministers 
others occupying large bungalows with 
spacious compounds, grow vegetables, 
wheat, etc, in parts of the open area# 
attached to the bungalows  Since 
then, cereals and vegetables have been 
grown annually on land attached to 
bungalows occupied by Ministers, 
Deputy Ministers and Members of tho 
Planning Commission on request from 
them In other Government residen­
ces, technical advice is rendered when­
ever required

Area of Hlmaohal Pradesh submerged 
in Govind Sagar Dam

4023. Shri Nitlraj Singh Chaodhary:
Will the Minister of irrigation and 
Power be pleased to state’

(a) the area of Himachal Pradesh 
submerged in Govind Sagar Dam,

(b) the area of catchment of Sutlej 
which lies in Himachal Pradesh,

<c) the area of Himachal Pradesh 
which is being irrigated from tho 
canals from Govind Sagar,

(d) the total electricity being sup­
plied to Himachal Pradesh out of the 
electricity generated as a consequence 
of the construction of Govind Sagar 
Dam,

(e) whether it is a fact that even 
village Bhakra, where the Dam stands, 
is not supplied electricity, and

(i) if ho, the reasons therefor?

The  of Irrigation and Power
(Dr. K. L. Rao): (a) 44461 acres

(b) 7700 square miles.

(c) Irrigation facility is being pro­
vided to a culturable commanded are* 
of 190 acres

(d) 11000 KVA.

(e) and (f). Yes. There wms »• 
demand lor power till recently. Tbm
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